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..... RESPONDENT (8).
With
Original Application No0.405/2024
Adarsh Mehrotra
«... APPLICANT
VERSUS
Union of India & Ors.
....RESPONDENT (S).
With
Original Application No.406/2024
Rajesh Kumar Tripathi
... APPLICANT
VERSUS
Nagar Nigam Lucknow &Ors.
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VERSUS
State of U.P. & Os.
..... RESPONDENT (S)-
INDEX
S. 1119.- PARTICULARS PAGE NO

Reply affidavit of the District Magistrate Lucknow, in

co_mpliance of the order dated 06.12.2024 passed by
this Hon’ble Tribunal

2. | Annexure No. R1: -

A copy of list detailing the recoveries
3. | Annexure No. R2: -

A copy of the order dated 29.05.2024
4. | Annexure No.R3:- .

A copy of the letter dated 22.02.2023

DATED: - 07.07.2025 (ANKIT VERMA)

STANDING COUNSEL STATE OF UP
A-15 FF, NIZAMUDDIN EAST, NEW DELHI- 110013
MOB:- 0999080440

Email-ankit.scngtup@gmail.com
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EFORE T |
HE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH
NEW DELHI

Original Application No.403/2024

Sewage Treatment Plant

..... APPLICANT
| VERSUS
State of U.P. & Ors.
.....RESPONDENT (8)-
With
Original Application No.404/2024
Banwari Lal
.....APPLICANT
VERSUS
State of U.P. & Ors. '
.....RESPONDENT (8).
With
Original Application No.405/2024
Adarsh Mehrotra
.....APPLICANT
VERSUS
Union of India & Ors.
..... RESPONDENT (8).
With
Original Application No.406/2024
Rajesh Kumar Tripathi
....APPLICANT
VERSUS
Nagar Nigam Lucknow &Ors.
..... RESPONDENT (S).

With
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Original Application No.407/2024
Bhupendra Singh

«...APPLICANT
(hicn couny) ¢ ERSUS
State of U.P. & Ors. ALLAHARAD

“\D AVIT .

4 A /( o
M/ "ll g
\
L (?

REPLY AFFIDAVIT OF THE Dl&uf‘MC T MAG[STRATE LUCKNOW, IN
COMPLIANCE OF THE ORDER DATED 06.12.2024 PASSED BY THIS
HON’BLE TRIBUNAL

..RESPONDENT (S)

\

The Respondent District Magistrate Lucknow, herein states as under: -

MOST RESPECTFULLY SHOWETH:

I, Vishak G. aged about 37 years, S/o S.V. Ganapathy Iyer, presently posted as

District Magistrate — Lucknow, the deponent, do hereby solemnly state and affirm

as under: -

1. That the deponent is the District Magistrate- Lucknow himself and is duly
competent to file the present affidavit. That the Deponent is well conversant with
the facts and the circumstance of the instant case and is competent to swear this

affidavit.

2. That the contents of the present reply affidavit have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

3. That the deponent is posted as District Magistrate- Lucknow, since January 2025

'[._\;-"' IE'J;}{(“

) is ;ﬂidawt in his official capacity.
:‘:‘“ '.i'.“ ] 3‘:}
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4. That th; '
s Hon’ble Ty b
on’ble Tribunal vide it’s order dated 06.12.2024 was pleased to issue

the following directions:-

“1. s per the office repon, Respondent No. 7 in OA No. 404/2024, Respondent
No. 7in OA No. 406/2024 and Respondent No. 5 in OA No. 407/2024 have been
duly served. However, none has appeared for them today.

2. Learned Counsel for Respondents No. 5 and 6 in OA No. 406/2024 have
submitted that copies of the case file have not been supplied to them. The
Registry is directed to look into the matter and do the needful in this regard.

3. Responses by the respondents may be filed, if not already filed, at least one
week before the date of hearing hereby fixed.

4. List for further consideration on 02.04.2025.”

5. Thatthe present affidavit is being filed in respectful compliance of the order dated

06.12.2024, passed by this Hon’ble Tribunal.

6. That the Uttar Pradesh Pollution Control Board (hereinafter “UPPCB”) issued
Recovery  Certificate ~ No. H05563/UPPCB/CL/657/345SMLD  STP
Lucknow/2023 dated 12.01.2024, directing the recovery of environmental
compensation from the concerned STPs, as arrears of land revenue. A copy of list

detailing such recoveries is being annexed as Annexure No. R1 to this affidavit.

7. That with respect to Serial Nos. 01 and 02 of the said recovery list, a composite

environmental compensation amounting to ¥46,50,000/- (Rupees Forty Six Lacs
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Pyt Lid, | .
» ‘0cated at Titanium Shalimar Corporate Park, Vibhuti Khand, Gomti
Nagar, Lucknow,

That a :
Recovely Certificate Form-36 was accordingly issued for the execution

and servj A . ;
€rvice of recovery proceedings against the said firm.

That M/s SUE7Z India Pvt. Ltd. filed Writ Petition No. C/4816/2024 before the
Honble High Court of Judicature at Allahabad, Lucknow Bench, wherein vide

order dated 29.05.2024, the Hon’ble Court was pleased to pass the following

interim direction:

"In the meantime, action by which the U.P. Pollution Control Board has levied
Environmental Compensation on the petitioner shall remain in abeyance,
however, without prejudice to the National Green Tribunal to take such action
as may be permissible in law or any other authority also to take such action as
may be permissible in law in respect of the subject matter in issue.”

A copy of the order dated 29.05.2024 is being annexed as Annexure No. R2 to
this affidavit

10.That Writ Petition No. C/4816/2024 is tagged with Writ Petition No. C/151/2024,
and the operative portion of the order dated 11.03.2025 in the said matter reads
as follows:

“Interim order granted earlier in Writ-C No.151 of 2024 and other connected writ

petitions, wherever operating, shall remain in operation till the next date of
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1 1 That H .
In light .
ght of the above, the recovery proceedings with respect to Serial Nos.

01 and 02
of the Recovery Certificate presently remain stayed.

12.That wj
With respect to Serjal No. 03, concerning the firm M/s S.N. Envirotech Pvt.
Ltd,, F- A
» F-90/32, Okhla Industrial Area, Phase-1, New Delhi, which was engaged by
th : .
¢ Implementing agency — Uttar Pradesh Awas Evam Vikas Parishad, Lucknow,

A communication dated 26.06.2025 was made through the Sub-Divisional

Magistrate, Sarojini Nagar.

13.That in reply, the Executive Engineer, Construction Division, Lucknow-5, Uttar
Pradesh Awas Evam Vikas Parishad, vide Letter No. 951/P-21/13 dated
26.06.2025, stated that the environmental compensation amounting to
%9,37,500/- (Rupees Nine Lacs Thirty Seven Thousand Five Hundred Only) had
already been deducted from the firm and deposited in favour of UPPCB.
Intimation of such compliancé was fon&arded to the Chief Environmental
Officer, Central Laboratory, UPPCB, via Letter No. 1456/P-21/101 dated

21.12.2024.

14.That accordingly, the recovery against Serial No. 03 of the Recovery Certificate

stands duly complied with.

15.That with respect to Serial No. 04, concerning the firm M/s RCC Developers
Ltd., 109, City Centre, Bachcha Park, Meerut, a sum of ¥22,75,000/- (Rupees
Twenty Two Lacs Seventy Five Thousand Only) was levied as environmental
/@;@%aﬁgn. The implementing agency — Jalkal Department, Nagar Nigam,

¥

s addressed vide communication dated 26.06.2025.

Nigam, Lucknow, vide Letter No. 186/EE-8/2025-26 dated 27.06.2025 addressed
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0 the
Member Secretary, UPPCB, informed that the agency responsible for the

Peratiq : .
* 0d maintenance of the STP had been conducting regular sampling and

: s p treated effluent, These reports, including third-party NABL-
Aocredited 1o certifications, confirmed that the treated discharge met prescribed
norms, The test reports had been forwarded to the Board via Letter No. 982/RCC-
6-SMLD(alkal)/2023 dated 22.02.2023, with a request for revoking Recovery

Certificate, A copy of the letter dated 22.02.2023 is being annexed as Annexure

M to this affidavit.

17.That further, it is submitted that in the related PIL No. 4436/2003 referred to in
the order of the Hon’ble Tribunal, the replies filed on behalf of the State do not

reflect any material findings or direction concerning recovery proceedings.

18.That in view of the above facts and circumstances, it is most respectfully prayed
that this Hon’ble Tribunal may order to take the present updated compliance
status with respect to O.A. No. 403/2024 and the connected matters O.A. Nos.

404/2024, 405/2024, 406/2024, and 407/2024, on record, in the interest of justice.

MT

I, the deponent above named do hereby verify and state that the contents of the

Verification

foregoing paragraphs of the above application are true to the best of my

knowledge and belief, no part of it is false and nothing material has been

concealed there from.
AATH COM 1J:)acu‘*t«t co.];wasrow om ,|

el i W& s S e seuppaione

4€C

OATH CO 1%SIONER —
anh Co ‘ 33?17(3@5

No... D}O b

...............

Date......)m. 2.0 2.5
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s:;:i;lWRI'IS‘- C No. - 4816 of 2024

er :- Suez India Pvt. Ltd., Through Its Authori

IS{gnato;y, Rajesh Chandra Mathpal ¢ .
espondent :- Uttar Pradesh Pollution Control

Its Chairman And 6 Others SR

Counsel for Petitioner :- Aprajita Bansal,Anilesh
Tewari,Gursimran Kaur e

Counsel for Respondent :- Asit Srivastava,C.S.C.,Nami
Sharma,Rishabh Kapoor T

Hon'ble Rajan Roy,J.
Hon'ble Om Prakash Shukla,J.

1. Heard Shri Jaideep Narain Mathur, learned Senior Advocate

assisted by Ms. Aprajita Bansal, learned Counsel for the
petitioner, Shri Asit Srivastava, learned Counsel for the
opposite party no.1, Shri Rishabh Kapoor, learned Counsel for
the opposite party no.2, Shri Namit Sharma, learned Counsel

for the opposite party no.3 and learned Standing Counsel for the

State,

2. The issue involves in these proceedings is as to whether U.P.
Pollution Control Board has statutory authority to award

Environmental Compensation and make the petitioner liable for

the same, that too without any opportunity of hearing.

3, Learned Senior Counsel for the petitioner relies upon a

judgment reported in 2022 SCC OnLine SC 120 : Kantha
Vibhag Yuva Koli Samaj Parivartan Trust and others Vs.
State of Gujarat and others, wherein it has been held that

such power vests in the National Green Tribunal, which cannot
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be i
abdicated or delegated to any administrative expert

committee. The ratio of the decision according to the learned
Senior Counsel appearing for the petitioners is that such
adjudicatory power referable to Sections 14, 15, 16 and 17 of
National Green Tribunal Act, 2010 cannot be delegated or
abdicated to the U.P. Pollution Control Board nor can the U.P.
Pollution Contml Board usurp such power which vests
statutorily in the Tribunal constituted under the National Green

Tribunal Act, 2010.

4. Counsel for the Board says that in fact a direction had come
from the Central Pollution Control Board with reference to
O.A. No. 593 of 2017 (W.P. (civil) No. 375 of 2012, Paryavaran
Suraksha Samiti and another Vs. Union of India and others),
wherein National Green Tribunal directed the Central Pollution
Control Board (CPCB) to take penal action for failure against
those accountable for setting up and maintaining Sewage
Treatment Plants (STPs), Common Effluent Treatment Plants
(CETPs) and Effluent Treatment Plants (ETPs), in pursuance of
which CPCB has prepared a 'Methﬁdology‘ for Assessing

Environmental Compensation and Action Plan to Utilize the
fund. CPCB has started levying Environmental Compensation
against defaulting industries including Common Bio-Medical
Waste Treatment Faciliies Methodology developed or

calculating Environmental Compensation enclosed for ready
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reference, however, we do not find any such authorization by
CPCB to the U.P. Pollution Control Board in this regard for

levying Environmental Compensation,

5. Moreover, the issue is under what authority of law it is
permissible specially in view of the decision of the Supreme
Court as referred hereinabove, which is subsequent to the
aforesaid letter and the directions, if any, of the National Green

Tribunal dated 28th August, 2019 issued in O.A. No. 593 of

2017.

6. It is an issue to be considered as to how far directions issued
in the aforesaid case on 28th August, 2019 would apply in view
of the subsequent decision in the case of Kanta Vibhag Yuva
Koli Samaj Parivartan Trust (supra). Moreover directions do
not contain any specific order empowering the CPCB or U.P.
Pollution Control Board for levying Environmental
Compensation although it does speak of remedial action. Even
if it did, the question is how far it is applicable now in view of

the subsequent decision of the Supreme Court.

7. Apart from the above, it is the case of the petitioner that in
fact it is only the Operator of the Sewage Treatment Plants,
which in fact belongs to the U.P. Jal Nigam represented by Shri
Rishabh Kapoor, Advocate and Environmental Compensation,

if any, would be leviable against the U.P. Jal Nigam.
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8. Let pleadings be exchanged by the parties.

9. List in the 39 week of July, 2024,

10. In the meantime, action by which the U.P. Pollution Control
Board has levied Environmental Compensation on the
petitioner shall remain in abeyance, however, without prejudice
to the National Green Tibunal to take such action as may be
permissible in law or any other authority also to take such
action as may be permissible in law in respect of the subject

matter in issue.

[Om Prakash Shukla, J.] [Rajan Roy, J.]

Order Date :- 29.5.2024
Ajit

DRRRR™
regh Count of Judicature at Alahabad,
Lucknow Bench
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To,
7 MEMBER SECRETARY,

UP Pollution Control Board,
Gomti Nagar, Lucknow

<.b.: SUBMISSION OF OUTLET TEST REPORT OF 6.5 MLD STP, SECTOR-
SOCIETY, LICHNOW, , SECTOR- 6C, VRINDAVAN HOUSING

Ref.:
Letter No.: H88128/UPPCB/CL/569/STP&CETP-EC/22 DATED 01.02.2023

2. Letter No.: H86925/UPPCB/CL/569/STP&CETP-EC/22 DATED 06.01.2023
3. Letter No.: H85399/UPPCB/CL/569/STP&CETP-EC/22 DATED 09.12.2022

‘:@ Dear Sir,

) In reference to your above letters we have attached the test reports of 6.5 MLD STP’s outlet
quality analysis, done by NABL, MOEF&CC and UPPCB accredited lab. The reports are as per
Board norms and our daily in-house test results data sheet has been also enclosed for your

kind consideration, - -= -+ creee ee e s emeee s :
n Board STP’s outlet

The test report results reveals that all the outlet parameters are well withi
please waive off the imposed environmental

norms. Therefore on the basis of above,
ccmpensation levied on us.

Thanking you.
Your’s faithfully,
M/s RCC DEVELOPERS LTD.

(Authorized W |

Enclosures: N '
Letter Ref. No.: H8812S/UPPCB/CI./SEQ/STP&CETP-EC/ZZ DATED 01.02.2023
Letter Ref. No.: H86925/ UPPCB/CL/SEQ/STP&CET P-EC/22 DATED 06.01.2023
Letter Ref. No.: H85399/ UPPCB/CL/SGQ/STP&CETP-EC/ZZ DATED 09.12,2022

Copy of STP Outlet Test Reports from NABL, MOEF&CC and UPPCB accredited lab. !
Copy of data sheet of Dally In-house test of STP Outlet

0~

ch.ef Environmental Officer, Central Laboratory, UP Pollution Control Board, Lucknow.

veur's fuithfully,
/s RCC CEVELOPERS LTD. i

i wifta v

t fﬁﬁimﬂ%/ﬁ.ﬁ.ﬂ..&l.._
y (Authorized Signatory)
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-1/8, Sector H, Aligan), Lucknow - 226 024
Phone No, : 0522 - 4079201/2746202

C.mail' contactus@ecomen.in, Website: www.ccomen.in, CIN - U74210UP1989PTC010601,GSTIN : 09AAACEGO76H12|
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An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT

FORMAT NO, ECO/QS/FORMAT/

CNAME & ADDRESS OF [ M/sRCC Developers Ld. [ ULRNo. TCY53922000004870F
CUSTOMER: 103 <109, thtl!ch'l Park City | Test ucpur: Nu, | EC UIT,AEWwmmm:ruuwzuzz
| . | Centre, Distt. Meerut (UP) | Igsue Date of Test Report | 11102022 . e e
'l\|:\ of \'Ilng\lc ] \_\"_ﬂSElVflll.‘r E—
\amph Regist ration No. | 363 Source of Sumple STP Outlet
Natne of Locatlon 6.5 !'VILD STP, Sec-6 B, Vrindavan Housing
e — Society, Lucknow
| Ssmpling Mctied APHA /15-3025 Sample Collected By ELPL Representative
Date of Sample Collection | 04.10.2022 Time of Sumple Collection 10:15 AM |
Date of Sample Received | 04.1 0.2022 Time of Sample Received 04:45 PM |
\lan DatcofAmalysis | 04.10.2022 End Date of Analysis 11.10.2022 -
Lahurnlun Temperature: 25 2 °C Sample Quantity As per Requirement B -F_—_": __' |
@ irvemen! Conditien | Humidity: 59 % Sample 1D Code ECO/LAB/A870/1072022 |
_ - Standard "7 Standard |
. Tests _— GS.R. GSR. |
::{ Tests Unit Protocs] ll'i.muts’of Result 1265(E) 2UE) |
RiERI0n Desirable | Desirable |
el e e . Limit | Limit ‘.
1. | pH B ~ [APHA, 23rd Ed, 20174500 H' A+B 12 7.82 6590 [ 6590 |
2 |To nded Solid as TSS my/l APHA, 23rdEd. 2017, 2540D 5-5000 322 500 | 1000
li' s l;’;‘; f':’%ﬁ‘(D"“‘a“d mg/l | 1S-3025 Part-44, 1993 510000 14.0 200 30.0
4. Chemicsi Oxypen Demand as COD | mg/l | APHA, 23rd Ed. 2017, 5220 A+C 5-50000 98.0 - 2500
5. |Oil& Grc:m:.xs 0&G mg/l | APHA, 23rd Ed. 2017, 5520 A+D 5-600 52 - 10.0
Statement of Cunformity: The above tested parameters confirm as per GSR-1265(E) limits.
Note:
1. Test results relate to the items sampled & tested.
9. Test report shall not be reproduced except in full without approval of the laboratory.
1. The test samples will be disposed of after one Month from the date of issue of test report.
@ ----End of Report-—-
Verified By Authorized By
dyonlepes Kw:ﬂ/
o A e )
Tecirmeal Manag E uality Muuager
conlen oratones P, Lid.

Second Floor Hall, House No. B-1/8,
‘Seclor-H, Aliganj, Lucknow-226024
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ECOMEN LABORATORIES PVT. LTD.

en
ﬁd’ﬂ o Second Floor Hall, House No. B-1/8, Sector H, Allgan], Lucknow - 226 024
R ' Phone No. : 0522 - 4079201/2746282
£-mail: contactus@ecomen.in, Website: www.ccoman.in, CIN - U74210UP1989PTC010601,GSTIN : 09AAACEBOT6H12!

TC-9539

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt, of India, New Delhi

= sl
TLEST REPORT

FORMAT NO. F{.I’HQ::II-OIHIA”UT .

NAME & ADDRESS | M/ RCC Developers Ltd, ULRNo. TC953921000004573F 1
| OF CUSTOMFR: 108-109, Bacheha Park City TestReportNo. [ ECO/LABWW/O366/4B73/1072022
| Centre, Distt, Meerut (U.P) | Tssue Date of Test Report | 17,10,2022 o
' 'hpc n[b‘lmple | _\"« aste \\’ntcr = - =
" sample Registration No. | 366 Source of Sample [ STP Outlet )
i t {
| Nishsatiansilon 6.5 MLD STP, Sec-6 3, Vrindavan Housing
s s Society, Lucknow -
 Sampling Method APHA /18-3025 Sample Collected By ELPL Representative
Date of Sample
e 12.10.2022 Time of Sumple Collection 11:25 AM
| Date of Sample Received | 12.10.2022 Time of Sample Received 04:40 PM
' Start Date of Analysis 12.10.2022 End Date of Analysis 17,10.2022
| Laboratory Temperature: 25 &2 °C Sample Quantity As per Requirement
5, Environmental -
Pondition Humidity: 56 % Sample ID Code ECO/LAB/4873/10/2022
! | N Standard | Standard iy
L } - GSR | GSk
| Yo Unit Protocol Limits of | .y 1265(E) | 422(E)
L5 Dotertin Desirable | Desirable
- Limit Limit
T ._3 pH - APHA, 23rd Ed. 2017 4500 H* A+B 2-12 7.68 6.5-9.0 6.5-9.0
2. | Totl Suspended Solid as TSS mg/l | APHA, 23rdEd. 2017, 2540D 5-5000 28.7 50.0 100.0
1 Biochemical Oxygen Demand =
|3 | asBOD 3dsys a1 27°C mg/l 15-3025 Part-44, 1993 Eiﬁ?ﬂﬂ 12.0 20.0 300
L4 ' [.I.Ln.i.al Ouypen Demand us COD | mg/l | APHA, 23rd Ed. 2017, 5220 A+C 5-50000 | 96.0 - } 250.6
'S | Oil& GreaseasO&G mg/l | APHA, 23rd Ed. 2017, 5520 A+D 5600 | 55 - e
h[.slt.lnenl o Conformity: The above tested paramelers confirm as per GSR-1265(E) limits.
Note:
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory,
3. The test samples will be disposed of after one Month from the date of issue of test report.
@ ----End of Report----
Verified By Authorized By
_ 7 '
] uhmc’ll Manuger Quality Manager

§mmen Laboratorigs Pvi Lid.
econd Floor Hail, Housa No. 5. 178,

Sector-H, Algan, Lucknow-22¢ 024
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ECOMEN LABORATORIES PVT, LTD.

Second Floor Hall, House No. 13:1/8, Sector I, Aligan, Lucknow - 226 024
Phone No. : 0522 - 4070201/2746282

ol centacius@ecomenin, Website: www.ecomen.n, CIN - UTAZA0UP Y 9B8PTED 0601 GETIN DIAAACERDTRHIZ
f - 4]

A 0y
bz
%)
Y2

i:.l"‘!:'_-",/ g

1C-9519

/i

J

An approved Laboratory from Ministry of Environment, Forest and CIi‘r;;lu_C—r;;nge. Govt. of India, New Dalhi

-4-""-_—-—_

| NAME & ADDRESS
| O CUSTOMER:

[ 'i'!.p‘c-;nl-'?\'an1plc

" Sample Registration No,

| Waste Water

M/ RCC Developers Ltd,
108-109, Bacheha Park City
Centre, Distt, Meerut (U.1)

70

| ULRNe.

TEST REPORT

Test et No,
Issue Date of Test Ieport

FORMAT NO. ECO/QS/F ORMAT7

1C953922000001879F

| K '6_{1,_;\_ l_lﬁﬁwn;wm'l 8191102002
24,10,2022

Hioum of Sample

STP Outlet

Name of Locatlon

6.5 MLD STP, Sec-6 B, Vrindavan flousing
Society, Lucknow

| Sampling Method APHA /18-3025 Sample Collected Dy ELPL Representative

| Date of Sample 18102002

:_Collccli& i Time of Sample Collection 10:50 AM J
E "f__‘;][_.‘\_"l'rl_e R"'“Ii"ed 18.10.2022 . 'I_'inu: of Sumple Received 04:55 PM o - . : ,
Start Date of Analysis | 18.10.2022 End Date of Aualysis | 24102012

:»‘““‘"“""' . Trn_lggruﬁaE 25+2°C Sumple Quantity | As per Requirement
o AV vl nian £ :: ; e—— —— e — e —— — -
“ondition Huidity: 58 % Sample 1D Code ECO/LABM879/10/2022
I - = Slnndard_r Standard
st | Tests . i GS.R GSR.
No. ¢ Unit Protocol é‘“t‘"".“r Result 1265(E) 42(8) |
S Desirable | Desirable |
TR  Limit | Limit =
d. L pn - APHA, 23rd Ed. 2017,4500 H* A+B 2-12 1.76 6.5-9.0 L 5_5-9__0_ i |
i _;_E_:j Suspended Solid as TSS mg/l APHA, 23rdEd. 2017, 2540D 5-5000 43.2 50.0 | 160y
Biochemical Oxygen Demand 0.u
3| a5 BOD 3days a 27 mgl | 15-3025 Pant-44, 1993 510000 160 200 30.
_ 4. Chemical Oxygen Demandas COD | _mg/l | APHA, 23nd Ed. 2017, 5220 A+C 5-50000 94.0 - 250.0
5. | Qil& Greaseas O &G mg/l__| APHA, 23rd Ed. 2017, 5520 A+D 5-600 5.1 - 10.0
Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.

Note:

1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

~

(AN
Technical Man

—--End of Report-—-

- _?,.

ager

Authorized By

4 guM)
Ec?ﬂehq%a%‘r‘ﬁ%ﬁ%‘é P Ltd.
Second Floor Hall, House No. B-118,
Sector-H, Aliganj, Lucknow-226024
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-1/8, 8ector H, Allgan), Lucknow . 226 024

Phone No. : 0622 - 4079201/2746262

g.mail: contactus@ecomen.in, Website: www.ecomen,in, CIN - U74210UP1809PTC010601,GSTIN : 09AAACEBOTEH12ZI

An approved Laboratory from Ministry of Environment, Forest and C_ilﬁr‘n_nin. (i;h;nge. Govl. of India, New Delhi

TEST REPORT

__ FORMATL NO. ECOIQSTORMAT/YT

[ NAME & ADDRESS | M/s RCC Developers 1.4, ULIt No, TCI8393300000 18877
| OF CUSTOMER: 108-109, Bacheha Park City Test Report No. ECOMLABAVYOIT4/4882110/2027
S _‘:"'.‘Iﬂl'lt-t Dist, Ml‘t‘.r"tll (ll.l‘.)“ N lssue Date Dr"!_‘ﬂl Report 0i I'Zflzz
Type of Sample Waste Water e - e R
Sample Registration | 3 Source of Sample STP Outlet b ‘
| No. g TR T A T e e
Name of Locatlon F:..ﬁ MILD STP, Sec-6 B, Yrindavan Housing
o = Society, Lucknow ) |
Sampling Method | APHA /15-3025 Sample Collected By ELPL Representative "y
| Date of Sample 20.10.20 — -4
m.nmion - 102022 Time of Sumple Collection 11:40 AM ;
Date of Sample 29.10.2022 =
Received Time of Sample Recelved 05:30 PM
Start Date of Analysis | 29.10.2022 End Date of Analysls 03.11,2002 .
Labararoty Temperature: 25 +2 °C Sample Quantity As per Requirement |
Environmental L . — T
| Condition j Humidity: 53 % Sample 1D Code ECO/LAB/4882/1072022 B
- o Standard | Standard N
" o Uni Protocol Limits of | pegute S365(E | figg'gi
nit t : esu 143 I 3
N o Hetectign Desirable | Desirable
Limit Limit |
[ T - | APHA, 23rd Ed. 2017,4500 H'* A+B 212 1.79 6.5-9.0 6.5-9.0.
2. | Total Suspended Solid as TSS mp/l | APHA, 23rdEd. 2017, 2540D 55000 | 362 | s00 | 1000
| Biochemical Oxygen Demand mg/l | 15-3025 Part-44, 1993 5-10000 14.0 20.0 30.06
_ us BOD 3days at 27°C .
| 4. Chemical Oxypen Demand as COD | mp/l | APHA, 23rd Ed. 2017, 5220 A+C 5-50000 92.0 - 2500 |
3. 0il & Greaseas 0 & G mg/l | APHA, 23rd Ed. 2017, 5520 A+D 5-600 5.7 - 10.0

Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.

Note:

| Test results relate to the items sampled & tested.

2,
3. The test samples w

Verilied by
[ —
by
) ;/.',-.‘\,tx_u_/__}ifu e
Technitsl Manager

—--End of Report----

Test report shall not be reproduced except in full without approval of the laboratory.
ill be disposed of after ong Month from the date of issue of test report.

Authorized by

Quality Manager
Ecomen Laboralories Pvi. Ltd
Second Floor Hali, Hose No. 8-1!8'.
Sector-H, Aligarj, Lucknow-226024.
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“Men ECOMEN LABORATORIES PVT. LTD.

P s PVTLID. Second Floor Hall.;:‘ouu No. B-1/8, Bector H, Allgan), Lucknow - 226 024
’ one No, : 0522 - 4079201/2746282
=.mail: contact :
E-mail: contactus@ecomen.in, Website: www.ecomen,in, CIN - U74210UP1989PTC010801,GSTIN : 09AAACEE0TEH1ZI

TC-9519

TEST REPORT
rN,.\h-lE:‘; ;\nmu-:ss g Mis RCC Developers Ltd. | ULR No : ’f't"ﬁa'iﬁz'iﬁ'-ﬁ;;;?ul?ﬂ ;*FLJ ECOIQS/FORMAT/0T
| OF CUSTOMER: 108109, Dacheha Park City e TC953922000004914F 1
L i i Mm-muapi ilul 1it_v|:un No, ECO/LABMWYOIBIMOT4/II/2022 |'
(S - i e Bovlaninosb o} oL, ssue l) T'es “An 11 A8t = ———
LE'I‘E_“' Sample Waste Water : Issue Date of Test Report 29.11.2022 I N
[Sample Repistration No. | 381 = ] T T TR e i il
L. I Name of Location g.i.ml.li.ﬂ[:, !‘ic"(’ B, Vrindavan Housing
S_.'l!_‘npﬁi_ll: Nothod W i . - .u_c_r. ¥, Lucknoy R
DacofSsmple 22 i Sample Colleeted By ELPL Representative g 1
Collection ALEILE Time of Sumple Collection | 11:40 AM
;&tc of Sample l!cccli\'cd 22.11.2022 Time of Sample Received 02:45 PM =}
| Start Date of Analysis | 22.11.2022 End Date of Analysis 29.11.2022
Laboratory Temperature; 25 + 2 °C — .
o = Sample Quantity As per Requirement
@condition Humidity: 59 % Sample ID Code ECO/LAB/A914/1172022
I ]—_S'l;na_nrf'—f_Sla_ndurd_
Sl Tests s | GSR GS.R.
No. ° Unit Protocal lel.Ls‘ul' Result | 1265(E) | 422(E)
Detection Desirable Desirable
— =g Limit Limit
LS. S - |APHA.23rd Ed. 20174500 H' A+B 2-12 7.84 6590 | 6590
LT .l'_j_"_ﬁ.“- Suspeided Solid as TSS mg/l | APHA, 23cdEd. 2017, 2540D 5-5000 4233 500 | 1000 |
= iochemical Oxygen Demand
3| L BOD 3days 2 27°C mg/l | 15-3025 Part-44, 1993 5-10000 12.0 20.0 ‘ 300
(4. | Chermical Oxvgen Demand as COD | mg/l APHA, 23rd Ed. 2017, 5220 A+C 5-50000 94.0 - | 2500
5 | Oil& Greasseas O& G mg/l | APHA, 23rd Ed. 2017, 5520 A+D 5-600 & T [T . -
Statement of Conformity: The above lested parameters confirm as per GSR-1265(E) limits.
; pa p
Nete:
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issuc of test report.
—End of Report-—
Verified By Authorized By
~
sobar= = feend_
Techii 1|Ir’,bﬁiﬁg_:vn' E an,hty Manager
«hy 1}
comen Laboratories PV, L.

Sacond Floor Hall, House No. 5+1/8
Soctor-H, Aligan), Lusknow-26axd
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-1/8, Soctor H, Aligan], Lucknow - 226 024

58

Phone No. : 0622 - 4079201/2746282

E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - UT4210UP19BOPTCO10601,GSTIN ; 09AAACESO76H1Z)

TC-8539

~ Anapproved Laboratory from Ministry of Environment, Forest and Climate Change, Govt, of India, New Del

. AN

"NAME & ADDRESS
| OF CUSTOMER:

M/s RCC Developers Ltd,

108-109, Bacheha Park City

TEST REPOR'T

ULItNo,
Test Illpnrl No.

. FORMAT NO, ECOMQSTORMATN

TCI53922000004944F

ECOILAL lmvwmm 174944 1112 mnzz

I  Centre, Distt, Meerut (U1%) In-un Ilnie nr Test Report 06.12,2022 I
Type ul‘&'an:[}h‘ Waste Water ST T i
Sample Registration | 194 Source of Sample L STP Outlet - T
Na - T 6.5 MLD S TP, See-h B, Vrindavan Housing I

Name of Location

Society, Lucknow

S——

|

 Sampling Methed "\H_M 1183025 Sample Collected By “| ELPL Representative |
Date of Sample 1 N e e e T
Collestion [ 02122022 Time of Sample Collection 16:15 AM
Date of Sample a2 N I N ST )
Reseived Time of Sample Received 03:30 PM
 Start Date of Analysis | 02.12.3022 End Date of Analysls 06,12.2022
Laboratery Temperature: 25 +2 °C Sample Quantity As per Requirement
@trurﬂnmenul =
Condition Humidity: 58 % Sample ID Code ECO/LAB/4944/1272022 |
Standard | Standard
5 . _— GSR. GS.R.
>l csls " imits o 1265(E 424E
No. Unit Protocal Detection Result Desin(lb:e Des_Lim r;lte
Limit Limit |
| . - APHA, 23rd Ed. 2017,4500 H'* A+B 2-12 7.8 6.5-9.0 6.5-9.0
ied Solid as TSS mp/l | APHA, 23rdEd. 2017, 2540D 5-5000 31.22 50.0 100.0
S Dns Demai mg! | 18-3025 Part-44, 1993 5-10000 16.0 00 | 300 |
Jdaysat 27°C : |
[0, zen Demand as COD | _mg/l_| APHA, 23rd Ed. 2017, 5220 A+C 5-50000 9340 - 250.0
5. Oil&Grases0&G mg/l | APHA, 23rd Ed. 2017, 5520 A+D 5-600 5.5 i L 109

Noie:

1. Test results relate 1o the items sampled & tested.

" Stateiment of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.

Test report shall not be reproduced except in full without approval of the laboratory.

2
3. The test samples will be disposed of after one Month from the date of issue of test report.
e ----End of Report----
Verified By Authorized By
f -7
\'LM’” &efuﬁ_/
Technieal Manager E Quality Maniger
comen L oratones P, Ltd,

Second Floor Ha!!. House No. B-1/8,
Sector-H, Aligar), Lucknow-26024
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1

E-mail: contactus@ecomen.in,

ECOMEN

LABORATORIES PVT. LTD.

» Houso No. B/
Phone No. 10522
Website: Www.ecomen.ln, CIN - U

59

« Sector M, Aligan], Lucknow - 226 024
4079201/2746282

?4210UP198§PTUB10601 ‘GSTIN : 09AAACEB076H12)

n approved Laborato TC-9539
An app ry from Ministry of Environment, Forest ang Climate Change, Govt. of India, New Delh;
— '
TEST REPORT
[NAME & ADDRESS | M/ RCC Developers Lid, 1 ULRN e e ORMAT NO. ECO/QSFORMATI?
e ; _ULR No, C953922000004949F
OF CUSTOMER: 108-109, Bacheha Park City T T T — i)
I Centre, Distt. M s _etReportNo, [ ECOILADAYWAI®i949/1273533 j
I . oo VUL [issie Date of Test Report | 133037
[ Tf.'lf.?&‘"l@_. | Waste Water T — e e — e
fmmpl‘ esmono. 3% | Sourceof Sample {577 Outlet |
Name of Location 6.5 .ML“ STP, See-6 B, Vrindavan Housing |
e e o P — — Soc:r.:t;: Lucknow |
L_b.a_“_“flf% bl A _HA‘f E:-"FES - Sample Collected By ' ELPL Representative !
Date of Sample | e i [ et
Collection | 07122022 Time of Sample Colleetion 12:10 PM
o Aok Reeied | 02300 | Towe oGl ool |00 |
| Start Date of Analysis 112200 End Date of Analysis | 14.12.2022 B
i Laboratony _Icn‘.pcrature: 25+2°C ' Sample Qunnlily_" As per Requirement ) D
Eavironmental B — -~
Condition Humidity: 58 % Sample 1D Code ECO/LABI4949/12/2022 _
| Standard Standard |
Si | T Limits of GS.R GS.R
- ests : imits o 1265(E 422(E)
' No. | Unit Protocol Sutertica Result e r:hl)e P s
! Limit Limit
1. |pH - APHA, 23rd Ed. 2017,4500 H* A+B 2-12 7.67 6.5-9.0 51.3;}9{.10 !
2 Totz! Suspended Solid as TSS mg/l | APHA, 23rdEd. 2017, 2540D 5-5000 30.8 50.0 .
3 | Biochemical Oxygen Demand mg/l | 1S-3025 Part-44, 1993 5-10000 15.0 20.0 300 |
| as BOD 3days at 27°C 3500
4. | Chemical Oxvgen Demand as COD | mg/l | APHA, 23rd Ed, 2017, 5220 A+C 5-50000 95.0 L - 0
5. | Qil& Greascas0& G mg/l [ APHA, 23rd Ed. 2017, 5520 A+D 5-60? - 52 = -
Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.
Note:
1. Testresults relate to the items sampled & tesled,
2. lestrepontsnall not be reproduced except in full without approval of the laboratory.
3 The test samples will be disposed of after one Month from the date of issue of test report.
—--End of Report----
§ Authorized By
Verified By
-~
Lar— CQX‘-L,
IQQ(\?T&I%L;T Quality Manager
Tecliatal Manage :
o Ecomen Laboratorigs Pvi, Ltd,
Semnd HOOf Hall HOUSQ ND. B‘Hs
Seclor-H, Alyury, Lucknow-22602¢'
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ol RIES VT LTO.

ECOMEN L

Second Floor Hall, Hou

E-mail contactus@ecomen.in, Website: WWW.0co

60

ABORATORIES PVT, LTD.

80 No. B-1/8, Sector H Ali
L} 1 ga"L
Phone No. : 0522 ~4079201/2746262

men.in, CIN - UN?‘I[IUPHBBPICNOGN,GSTIN (DIAAACEBO76HIZI

Lucknow - 226 024

An approved Laboratory from Ministry of Environme

nt, Forest and Climate Change, Govt. of India, New Delhi

Fana

| OF CUSTOMER:

(NAME & ADDRESS | MAsRCC Developers Lid,
108-109, Bachehn Park City
_C_.:nlre. Distt, Meerut (U.p,)

TEST REPORT

ULRNo,
TestReport No,

~ FORMAT NO. ECO/QSIFORMAT/
TC953922000004958F R

ECO/LADBAYW/0402/4958/12/2022

T RS T Secemeeludal by, Issue Date of T i 1
1_1““: of bl.'ll_‘l‘_lp_‘_ﬁ - Waste “PGIEI' T —— —-----«-..—_.u_“lﬂlgr‘l__ il 2] “3.0}_2 e —
| Sample Registration No, | 402~~~ ———— B g s |
Sample Registreation No. | 402 _%}L“ of Sample 577 Gutie s e !
6.5 MLD STP, Sec-6 B, Vrindavan Housing 1l
Name of Loention . |
[m d A hese—— Society, Lucknow e —
| ok | APHA 715-3025 Sample Collected By ELPL Representative _ i
Date of Sample |
Collection 15122022 Time of Sample Collection 10:15 AM |
| Skl avaak R_"_"f'_lif‘_‘d._J. 154 E_ZE)Z_ZA_ o Time of Sample Recelved oxisem
Bsii DEL('_:;I Analysis %J_'_-f-l_zﬁf_@_?____ ) End Date of Analysis 2202z R
7 Laboraton | Temperature: 25 £ 2 °C Sample Quantity | As per Requirement
Eavironmentul [ S e e e -
Condition | Hupudity: 58% S:“"l}]c 1D Code ECON AB/A9SE1 272022
e B | ed
______ T Standard | Standard
GS.R G.5.R.
sL Tests . Limits of Result 1265(E) 422(E) |
No. Unit Protocol Detection esu Desivable Dbl |
; Limit Limit
[ 0
l. |pH - APHA, 23rd Ed. 2017,4500 H' A+B 2-12 7.77 6;16%0 61-[5)-:0
2. | Total Suspended Solid as TSS mg/l | APHA, 23rdEd. 2017, 2540D 5-5000 344 .
3, | Socienical Spies bonin: mgl | 18-3025 Part-44, 1993 510000 | 130 00 | 30600 |
s SUD sdaysat £ - 250.
4. | Chemical Osyren Demand as COD | mg/l | APHA, 23rd Ed. 2017, 5220 A+C 350000 S;lf : 100 |
5. | Oil% Greasess0 &G mg/l | APHA, 23rd Ed. 2017, 5520 A+D 5-600 : :
Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.
Note:
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test sumples will be disposed of after one Month from the date of issue of test report.

Verified By

~)
Technical Manager

—---End of Report----

Authorized By

{{&U‘ﬁ,/
Quality Manager
Ecomen Laboralories Pvt, LI
Second Floor Hal!, House No. B-118,
Sector-H, Aliganj, Lucknow-3358%¢
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A TORIES PVTLTD

ECOMEN

Second Floor Hall, Hous

[NAME & ADDRESS |
[ OF CUSTOMER:

J Type ofS;mple

I Sample Registration No,

[ Snmplingﬁ;tw-__-
| Date of Sample S
~ Collection

. Date Enﬂ:l_e ﬁ?&ﬁ?&"
| Start Date of Analysis

_-La bm':tia‘_\_““h a

"Mis RCC Developers Lig, 1

61

LA BORATORIES PVT. LTD.

o No, B-1/8, Sector H
1 0522 -40?9201!2?4828

1 Aligan), Lucknow - 226 024
2

TEST REPORT

BT TE T — FORMAT NO. ECO/QS/FORMATA?
108-109, Bachcha Par ity %‘—‘—”‘1% | TCSm0 e .
Centre, Distt. Meerut (u.r) ‘iﬂmn————m .| ECO/LABNY WN407/4563/1270072 ___\*1
(Wasie Water e Date ol Test Report | 27,1230 ——"
L R =
i’ml_lfcﬁf.‘iumpl_g__ | STP Outlet T e ey
Nanse of Loestlon 6.5 MLD STP, Sec-6 B, Vrindavan Housing
‘m-r——-——_______ Society, Lucknow |
- 18-3025 Sample Collected By ELPL Representative J
20.12.2022 Time of Sample Collection 10:30 AM
R
20122027 Time of Sample Received | 04:20 PM
| 20.12.2022 End Date of Analysls 27.12.2022

- R — i

Temperature: 25 £ 25¢

Sample Quantity

* Fay n 1 — As per Requirement )
LRNVITOnNMents —
Condition Humidiy: 58 % Sample 1D Code ECOMLADBA963/1272022
T - o Standard Standard
' G.S.R GS.R
| i Tests : Limits of Result 1265(E) 42UE)
e o Frotore Detection Desirable | Desirable
Limit Limit
(L [pH_ - | APHA, 23rd Ed. 2017,4500 H' A+B 212 772 6.556%0 6;‘53-0%0
| 2| Total Suspended Solid as TSS mg/l | APHA, 23rdEd. 2017, 2540D 5-5000 26.99 ! .
| S on ; : 200 :
3 | SR e Demand mg/l | 153025 Part-44, 1993 5-10000 14.0 =
4. | Chemical Oxyzen Demand as COD | _mgl | APHA, 23rd E4.2017, 5220A*C__| _5-50000 956;) : 500 __
3. Uil & Greaseas Q& G mg/l | APHA, 23rd Ed, 2017, 5520 A+D 5-609 . .
" Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.
Note:
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.
@ —--Eud of Report----
Authorized By
Verified By
=
\g.o{b\rb:\’,’:/—— Quality Manager
TechiwdNVanager Ecomen Laboratories Pt Ld.

Second Floor Ha!' House No. 5-1/8,
SactarH, Aligan, Luckeaw 226024
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en B
p M COMEN LABORATORIES pyT LTD.

fadblounry Second Floor 1
all, House No, B:1/8, Soctor H, Allgan, Luck
b now - 226 024

E-mil: ontactus@scomen.in, Wobslte wa, :::::nh:o‘ ;mz -4079201/2746202
: n, CIN - Uz4210up1gg
BPTCO10801,G8TIN - 09AAAC
- EB0TBH1ZI

fy of Environme
nt, F
orest and Climate Change, Govt. of India, New Delhi
NAME & ADDRESS |3 . AEST REPORT
_ ‘U;"I(‘US'FOMI-‘I%“ 1 (1]!:. RCC Developery Ly, - e FORMAT NG, ECOGNFORMATA?
| ‘ i $-109, Bacheha Paric Cily Py Tre——— 1C953922000004977F SR |
[ ConnnDist MeeraeUpy [eeontNo, | ECOLABAWARIZATI/022 - J
| TypeofSample | Waste Water ————~—— | Issue Date of Test Report 0301.2003 B
[ Sample Registration | 412 = s e ]
' No. Source of Sample BB e
R | Name of Locati 6.5 MLD STP, Sec-6 B, Yrindavan Housing |
:L—S““‘P',?_“Eﬁ!}‘lhﬂd 1 M‘_ﬁ!\_ﬂﬁiﬁs AEauion Society, Lucknow o J
" Date of Sample —"T - Sample Collected Dy ELPL Representative )
Sollecti 8122 . 7
|Collectin v Time of Sample Collection | 11:15 AM
Date of Sample 28.12.2022 — 1
i_:m""'d Time of Sample Received 03.50 PM i
&::2?;:’ ol ,2[_8- 12.2022 End Date of Analysis 03013083 1
: Em'ironm;nul ok e 6 S 080 Sample Quantity As per Requirement
_ Conditien Humidity: 58 % Sample ID Code ECO/LAB/977/12/2022 '
| i e e S
T T ] S fipeeseemss """ Standard | Standard |
I Lests ' i GS.R GS.R
No. Unit Protocol deaei Resull | 1265(E) | 422(E)
| ’ i Detsetion Desirable | Desirable
- | Limit | Limit |
(L. 1pH ~ [ APHA, 23rd Ed. 2017,4500 H' A+B 312 7.86 6.5-9.0 6.5-9.0
2| Total Suspended Solid as TSS mp/l | APHA, 23rdEd. 2017, 2540D 5-5000 213 50.0 100.0
3. f;‘;‘é;i;“;;‘;‘)?;}'g;.‘fcm"‘“d mg/l /153025 Part-44, 1993 5-10000 150 200 00 |
4. Chemical Oxyzen Demandas COD | _mg/l | APHA, 23rd Ed. 2017, 5220 A+C 5-50000 94.0 - 2l500.;l |
5. | Oil&Grewse2s0&G mg/l | APHA, 23rd Ed, 2017, 5520 A+D 5-600 5.3 - | 100 |
Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.

Note:

1. Test resulls relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.
----End of Report----

Verified By Authorized By

f -
\splar— 7 { I[Ma'-bb}ﬁf
—l-wﬁf{larm s EcAmenttabtia s Pyt Lid.
Second Floor H2" House No. B-1/8,
Seclor-H, A, ..., Lugknoy-226024
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_— EC
= OMEN LABORATORIES PVT, LTD.

o Second FI
oo oor Hall,
£ :hooun“: 0. B-118, Sector H, Aligan), Luck
. csis@ecomi AU SisSony :n " c 052z a0tz
: Jin, CIN - U74210UP1
089PTCO10601,GSTIN
(GSTIN : 09AAACES076H1ZI

: E.mailr
/mp?ved Laboratory from Min
Istry of Environment, Forest and Climate Change, Govt. of India, New Delhi

-

OV € ADDRFSS OF | AR LEST REPOR'T
NAME X SSOF | MA RCC Devel ——
CUSTOMER: “l},: :Z‘J(n“‘l‘““r'ﬂ's L, ULRNe, TS FORMAT NO. ECO/QS/FORMATAY
SR i S-109, Bacheha Marl City S L C953922000005191F S
I - Centre, Diste, .'\Irer':tll[le]l‘l}] :_l.“_',ll_"l"‘”_N_l'_- FECOLABMWWIO164/519110172023
CrypeotSample | Waste Water 1) | Toue Dateof Test Repors | 1E012025 o
Sample Registration No. | 464 - ' - S
SowreofSample —__[SPOWR_______ g
Vrind i )
“Sammling Meth - Name of Location g's ,MII‘DLEIP' Sec-6 B, Vrindavan Housing
pling Method APHA 718-3025 ociety, Lucknow B
"Date of Sample Collecti Sample Collected By ELPL Representative |
FDate of S bl 04.01.2023 Time of Sample Collection 10:40 AM N
| DV elSasie Kostvad | AL UR0 T : o PNy
Start Date of Analysis 0101203 imcof Sample Recoived | 0410PM el
@ Laboratory o End Date of Analysis 11,01.2023 |
' Fm’iruamc-.-mal Conditio Hemp:ralum?ﬁﬂ"c Sunpls Qeanity As per Reauirery B 1I
. Rion | Bunidiys £2% Sample 1D Cod ECOILAB/3191/01/2023
pie ode /’_ =i
T i )
Sl | Tests P
| No. | Unit Protocol ;‘::2:;::
] = ] - . &
B — R V- APHA 33rd [d. 2017,4500 H* A7B 212 | 769 | 65980 L :
e R L e 500 100.6
aded Solidas TSS | myl " APHA, 23rdEd. 2017, 35400 | 95000 L 259 | 0 | 1000
21 Owyaen Demand | | ?
3 | e aan e i e mgl | 15-3025 Pan-44, 1993 5-10000 120 00 | 300
P | asBOD3dus w27 25 HA 23rd N o | Tl
s T Ci"wﬁ-@l) myl__| APHA, 23rd Ed. 2017, 5220 A+C 5-50000 92.0 - | 2500
15 | Oil & Greaseas 0& G m APHA, 23rd Ed. 2017, 5520 A+D 5-60? i 6.1 I : [ 100 |
Statement of Conformity: The above tested parameters confirm as per GSR-1265(E) limits.
Note:
|, Test results refate 1o the items sampled & tested.
2 Test report shall a0t be reproduced except in full without approval of the laboratory.
3 Thetest samples will be disposed of after one Month from the date of issuc of test report.
@ ——-End of Report-—-
Verified BY Authorized By
0
-
Spedr=—= eona
ali guage
Ecoiit TR OEIBASS P Ltd.
Sacond Floor Hall, House No. B-1/8,

'I‘uchni(‘?i’l“.\-hnuggr

Sector-H, Aligar. Lucknow-22602¢
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DAILY TEsT REPORT

6.5 MLD STP OUTLET ANALYs/s
bt o

DATE OF ANALYSIS |
01.10.2022
02.10.2022 |
0310, 2027' il
©04.10.2022
05.10.2022
[ 06.10. 3082 | 5% .
07102022 >
08 10.2022 1315 | 50 |2
_____ 09.10.2022 » - - Sunday
l_ 110.10.2022 7.3 17.85 56 16.6
. 11.10.2022 7.4 15.15 60 15
] 12.10.2022 = F] 12.85 93 30.1
13.10.2022 7.4 18.85 70 [ 10
14.10.2022 7.2 10.6 64 24
15102022 7.6 15.85 90 16 —
16.10.2022 - . - . Syaday
17.10.2022 7.3 15.15 50 20 —
. 18.10.2022 7.4 17.85 95 45.2 _
 19.10.2022 74 12.05 72 I ————
T Jr_J 10. 2072‘—“_“I 7.3 14 _f 1‘122;—_ .
_';_?3-._10.2022 7.1 17 4‘____80___ 14.23 ——————‘—“"'ﬂj
22.10.2022 7.4 15 & sinday |
310202 | - - : Holiday Diwali |
0202 | - - - Holiday Diwali |
2 . — —
- jf 112 3222 *j:__’ 1315 | 50 iz |
‘ 27102022 | 714 11.65 72 =
T 28.10.2022 7.2 15.9 80
[ 71 14.75 90 37.5
I______39_#10_20_2_2/4*_(’ : . - Sunday
e NN 0 L
.(—;’\
@ VA
Abl Thoai Ujf\/;y@’
(lap Axitont) "W
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DAILY TEST REPORT

I
f.__f?ﬁéff.‘l'i“i'."“"s's pH BOD
T 01.11.2022 71 1?.8;
' 02.11.2022 73 s
03.11.2022 72 =
04.11.2022 72 5
~05.11.2022 1 13.'25
06112022 - :
e 07112022 7.1 15.9
- 0-;:.11_.2025. 73 e
L_' __'35_‘.11.20?2—__“" 7.2 13.25
10.11.2022 23| 1515
B RS
12.11.2022 7.4 14
—manm : -
: 13.11.2022 7.3 19.5
15.11.2022 7.4 17.85
16.11.2022 7.1 18.05
17.11.2022 71 19.5
18.11.2022 7.3 17.5
—aam |
20.11.2022 2
i ”"‘_’j _1, 1_ i__iﬁozﬂzﬂ 7.4 18.01
:'_" } ég"&zf)rzrz i 7.8 13.81
M Bnw2 —76 | 1
24112022 | 75 | 15
l "“‘ :?'éiféﬁiﬁ_._, 7.4 19.75
- = 9'.1{?9_2_%4_,#,___#__,_-7'3 |
- 2741022 L B
/5112022 __ 72 17.05
19112022 7.2 15
o Y,
Abﬂ T] voeti ( NI.LI uﬂ\
P lewt

( toh dnaisbind). k
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/ DAILY TEST REPORT
6.5 MLD STp OUTLET
I = = _____-___--_""‘-—-—.__‘_

ANALYg)g
h“_‘-"_"-—‘_

"""-—-----_._.__
f——

— _—_‘_'Eﬁdnm T
| ___—_‘_-_-‘-_-—-‘"‘——-- = — — —
| DATE OF ANALYS]s = o, | ———2ECEMBER |
0D p———
_01.12.202; 72 15 15—~-—C00 TSs ““‘“i‘sﬁi‘ﬁ‘f““ﬂ
IETrT: “‘37;«--——331-5-...“_559&_\ S
| 03,I§T'2'6§{"""‘““““‘--~_~---__'i5____ @ | BT —
_.____—-—-—-__._________“-____H 7.2 198 T e T———— |
04.12.2027 *“‘“‘_“Ehmﬁaihiﬁ__ﬁ e
| . 3 . Sund
05.12.2023 Hﬁﬁhjﬁ?‘hﬁﬁ“‘“‘“ﬁfr‘“ b
h___‘_‘_‘__-__-_-“_-\—-— 5 .
06.12.202; “*?Ti““:""iﬁ“““‘“a“-“‘“ﬁ*
07.12.2022 Eﬁ?ﬁ“““‘“‘i‘i‘g‘*“‘?{———‘“‘—ﬁ_ |
08.12.2022 7.2 16.55 72 23.33
———-———_.__-—-..-."-—“—-—____,_____‘ |
09.12.2022 7.3 18.05 73 22.85 |
— 0123020 ———f—08 | 7|
, 10.12.2022 7.2 17.85 70 24 !
S . .
11.12.2022 - « = % Sunday l[
e ]
12.12.2022 7.1 18.9 66 28 |
 13.12.2022 %) 1.7 60 i l
. 17.14
|. 14.12.2022 7.5 14.55 3: = |
I 15.12.2022 7.7 15.1 L =
| 16.12.2022 7.3 165 -5 15
T 17122022 7.5 17.0 - - Sunday j
= 22 - N :
| 18.12.20 = T 0 14.28 J
| 19.12.2022 : Y- 92 30.52 1
| - |
" 20.12.2022 7‘§ 19.5 i = l
; 21.12.2022 ;‘3 3 72 243 \
| : 33
i 22.12.2022 = 11.65 73 2 z
] 23.12.2022 = 16.65 M Sunday 1
T 24.12.2022 : : - - '
. 2 : 50 12 —
1 25.12.202 = 19.5 T l
26122022 - 15.86 48 55 ]
T 27122022 = 15.7 73 = _
28122022 | = 17.25 7 = |
29122022 | “73 | 4515 = 20 |
~730.12.2022 P o IR S
3(,1.1:_2__ - 7.2 - 18 |
31122022 | =
»



DALY TEST Repopy

-5 MLD STF OUTLEY anarvas—
—-DAT.E._QG_‘E‘_NALYSIS — iy _ | G - ]BE{]AE-Y‘“ ..___Il
| Oloi2003 M BOD, | cop Tss “REMARK
| 0201205 53 S Sty
L 9301303 50—t = 2 _ \
| 04.01.2023 o 155 1 60 16
06012023 T35 55— .. B . s ——]
T I T o
 08.01.2023 e - - - oo \l
_ 09.012023 75 T z = .l
— ] 76 15.9 64 15 '|
_ 012023 gy (i |70 | 20 |
_1201.2023 7a 12,6 50 16
13012023 76 13 28 15 |
-l 73 17 40 12 |
o 1_:,.01.2023 - - - - Sunday
) 16.01.2023 7.3 15 40 1428 | '}
~ 17.01.2023 7.4 15.15 48 16 |
18.01.2023 7.4 16.5 50 16.66 |
19.01.2023 7.4 18 53 17.14 | ]
. 20.01.2023 7.5 13 56 20 | ]
21.01.2023 7.6 12.8 60 175 | \
| 22.01.2023 - - . - Sunday \
f 23.01.2023 7:2 14 48 15 | ‘||
| 24.01.2023 7.3 17 70 20 | \
T 25.01.2023 7.4 17 60 16.66 | \
; 26.01.2023 - 7 - - l Republic day "|1
" 27.01.2023 7.5 115 50 15| |
T 28.01.2023 7.4 18.45 40 12 | '1
"~ 29.01.2023 - - - \ Sunday ‘\
suo12023 | 73 16 72 AU
L0120 | 72 | 192 | 30 | w |
s
. \ W
Muc 7 0art w

(lad

4)

i




